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Divegsion of Funds for Flood Protec-

tion Schemes for o ‘Purposes

*476. SHRI SARJOO PANDEY: Will
the Minister of IRRIGATION AND
POWER be pleased to state:

(2) whether funds allotted for flood
protection gchemes hove been diverted
to other schemes by some State Gov-
Rments; and

(b) if s0, what atepa have been taken
tesseltwm allotted for flood
¢ontrol measures 10f dive

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): (a)
and (b), Under the procedure evolved
for the Fourth Plan, the Central assis~
tance to the State Governments for
thair Plar schemes is provided in the
shape of block loans and grants and
is not tied to any particular projects
or head of development. Thus there
is no earmarked assistance for food
contral schemes. The State Govern-
ments are free to allocate the funds to
varieus heads of development agcord-
ing to priority.

However, the Government of India
have provided special financlal assisi-
ance for acceleration of flood control
programme and priority schemes in
some States and these amounts have
been utilised for the purpose for which
the;y were provided,





